201 Ambush by

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) No, Sir.

(b) and (d). Do not arise.

(c) A few items like Binocular Prismatic,
Director No. 7, and Theodolite Optical are
supplied to meet defence requircments.

(¢) No, Sir.

12.04 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported Killing of Seven Persons including
Five Personnel of the CRP by Naga
Hostiles

SHRI HEM BARUA (Mangaldai) : Sir,
I call the attention of the Minister of
Defence to the following matter of urgent
public importance and request that he may
make a stalement thercon :—

The reported killing of scven persons
including five personnel of the CRP by
Naga hostiles at Krikima, Nagaland,

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : There have been
three incidents recently in Nagaland, the
first of which occurred on the night of the
1st/2nd August, the second on the morning
of the 2nd August, and the third on the
morniog of the 4th Augusi.

In the first incident, the wunderground
Nagas opened fire simultaneously, at about
11.50 p.m., on two Assam Rifles posis in
Kohima. They fired 2'° moriar bombs in
the direction of the post in the High School
area ; two Assam Rifles men sustained
minor injuries from spliniers. There was
also rifle fire in the direction of the post in
Bada Busty area which was ineffective. The
men of the Security Forces carried out a
search for the miscreants who managed to
escape under the cover of darkness.

In the second incident, at about 10.30
a.m. on the 2nd August, 1969, the Under-
ground Nagas ambushed a 3-ton vehicle of
a CHR.P. battalion working under the
Government of Nagaland. According to
information received so far, the vehicle was
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driven by a C.R.P. constable and was
carrying a police officer, and a C.R.P. cons-
table, a local Government employee, two
Naga civilians, and 3 others. The vehicle
was also carrying mail from Pfutsero - to
Dimapur. When it was about 2 miles short
of Chakabama, it was ambushed by armed
underground Nagas who killed on the spot
all except onc CRP constable and the two
Naga civilians. The second CRP constable
who was wounded, died on the way to the
hospital,

In the third incident on the 4th August
at 10 a.n, a convoy of 3 wvehicles was
ambushed by the hostiles about 27 miles
oorth of Kohima on the Kohima-Wokha
road. The leading vehicle went through,
but the remaining two 3-tonner vehicles
were attacked, as a result of which 2
members of the Security Forces were killed
and 4 wounded. The Security Forces also
lost one Light Machin=-gun, one Sten-gun
and two Rifles. Both the vehicles were dam-
aged. Reinforcements have been moved into
the arca 1o lake aclion against the hostiles.
Further details of this incident are awaited.

Between March and July 1969, 12 hosti-
les were killed, | wounded, 449 surrendered
to the Sccurity Forces and 567 captured or
apprehended, including the members of the
China-returned gang under the leadership
of Mowu Angami, These figures include
the recent surrender on the 28:h July 1969
of 85 armed underground Nagas with several
weapons and large quantities of ammunition,
It is clear that the extreme wing of the
underground Nagas have, out of sheer des-
peration, resorted to the above acts of viol.
ence 1o boost up the sagging morale of their
followers.

The last elections held in Magaland have
demonstrated that there is a deep-seated
desire for peace among the people of Naga-
land. We intend to continue our policy of
dealing firmly with acts of lawlessness, At
the same time, it is the desire of the
Goveroment of Nagaland as also of the
Government of India to provide every
opportunity to the uonderground Nagas to
eschew the path of violence and setie down
as peaceful citizens after laying down their
arms.

SHRI HEM BARUA : Sir, we have
been told times without oumber that there s
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[Shri Hem Barua]

peace in Nagaland at present. The
Governor of Assam and Nagaland who
came down to New Delhi sometime back
met the Indian Gavernment Icaders and
told them that there is peace in Nagaland.
But these acts of lawlessness prove things
to the contrary.

It has transpired recenty that 18 Mani-
puri youths who got training in Pakistan
in guerilla warfare have come back to Mani-
pur The entire eastern zone is in ferment.
The hon. Minister, in his statement, hopes
that there would be peace in Nagaland and
he cites the instance of elections to show
that they are for peace and all that, But
evenis prove the contrary. Both China
and Pakistan are encouraging these Naga
hostiles to fight actively against our Govern-
ment. In that context, may I know, il it
is a political matter, whether Government
propose 1o have talks with the Naga under-
ground leader in order to arrive at a politi-
cal settlement, and il they do not propose
1o have talks, whether they propose to ask
our military authorities to wipe out the
Naga hostiles who are involved in wviolent
activities with the active help and support
of our enemy couniries like China and
Pakistan ?

SHRI SWARAN SINGH : My colleague,
the Minister for External Affairs, has clari-
fied Government's policy in respect of the
two poinis that have been raised by the
hon. Member.

So far as the question of talks is con-
cerned, it is essentially a matier in which
the Government of Nagaland is concerned
and Government of India will be guided by
the advice of the Government of Nagaland
in the matter of having talks or the timing
of those talks and also the content of those
talks,

About the second part......

SHRI HEM BARUA : You were over
the head of the Nagaland Siate Government,
and you had seven rounds of talks with
Naga hostiles. Now you say that you
would be guided by the Nagaland State
Government. What is the difference between
the two ? Are you mot going to take
initiative in order to bring peace to

?

AUGUST 5, 1969

Naga Hostiles (C. A.) 204

SHRI SWARAN SINGH : What 1 have
said is not inconsistent with what the hon.
Member has said. It is true that several
months ago there were talks with the
Government of India, but nothing came
out of those talks and there was a great
deal of feeling on this subject expressed on
the floor of the House and also outside that
we should keep the Nagaland Government
very much more in the picture. It was in
response to that that a decision was taken
that we should, in the matter of even talks,
be guided mainly by the advice that we
reccive from the Nagaland Government, and
this, 1 think, is the proper policy.

SHRI HEM BARUA : My gquestion
was different. The Nagaland Government
has ordered a curfew in Kohima. 1 want
to know whether this Government will take
the initiative for a political settlement or
not.

SHRI SWARAM SINGH : So far as
the political seulement is concerned, we
have always been willing for nego'iated
political settlement, but even for talks to
succeed we have to carry the lawfully cons-
tituted Government of Magaland with us,
and that is the policy. That, I presume,
was the line which Mr. Hem Barua had
been suggesting and urging, namely, that we
should keep the Nagaland Government very
much in the picture.

About the action to be taken, we have
been taking action against the hostiles and
it is as a result of that action that a large
number of Naga hostiles have been captured
v« Interruptions)

SHRI HEM BARUA : Seven persons
were pulled out of the truck and shot dead.
They were all non-Nagas.

SHRI SWARAN SINGH : It is as a
result of the action that we have been taking
from time to time that there has been, by
and large, peace except these incidents. Of
course, these incidents are bad and we
we will take adequate action. But at the
same time we should not lose the thread of
basic policy, namely, to continue our pres-
sure to subdue the lawless elements, and
also at the same time be willing to solve it
by peaceful means, And in this respect the
main responsibility and initiative ‘_llglould

be left to the Government of Nagaland.
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SHRI R. BARUA (Jorhat) : Normally
the question on Nagaland is answered by
the Minister of External Affairs, but today
we find the Defence Minister answering
questions. This is an important departure.

The hon. Minister might say that it is
an act of desperation on the part of hosti-
les, but he cannot deny the fact that the
problem is assuming a serious dimension
because the Mizos are establishing their
rule also in Tripura and Manipur, Also
China-returned persons are coming and
settling and here also there have been a
series of activities perpetraied by the Nagas
trained in China. So, our apprehension is
that there is a deep-rooted sirategy there to
put the entire eastern region on fire. There-
fore, may I know whether Government are
taking a serious view of the whole thing so
as to tackle it from a different angle, diffe-
rent from the usual way in which it is tackl-
ed such as its being the usual eruption of
Naga discontentment, because it is some-
thing different from that 7 1 would like to
know from the Defence Minister whether he
has prepared the grounds for defending that
area including Assam,

SHR1 SWARAN SINGH It is our
responsibility and duty to protect the area
in the eastern region as other parts of our
couniry against disorders of this 1ype. We
have never hesitaied to take appropriate
action, and we have taken fairly stiff action
in this respect. It is as a result of this
action that lately there has been by and
large peace. It is true that these incidents
have taken place and they are disquieting.
We do not take a light view of these things.
They are serious incidents where a large
number of persons have been killed, and we
do take a serious view of them. But it is
one thing 10 take a serious view and quite
another to take an alarmist view. Whereas
we would steadfastly and resolutely continue
to take action, at the same time, there is at
the present moment, no need 10 take an
alarmist view of 1he siiuation.

SHRI RANDHIR SINGH (Robtak) :
‘There is no doubt about the fact that the
days of the hostile Nagas and their ncfarious
activitles are numbered. Thousands of them
have been rounded up and most of them
bave surrendered. This is something very
heartening, and 1 would congraulate the
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hon. Minister and give him credit for this.
The whole hostile Naga moavement is crumbl-
ing. 1 am one of those Members of Parlia-
ment who went to Nagaland and I know the
aciual position there. The overwhelming
majority of the Nagas want peace. Those
who want 10 create mischief are only a very
small number : they are just a handful. So
the Ilouse need not be perturbed about this.
There would, of course, be some sporadic
acts now and then and they do create some
anxicty. 1 would like the hon. Minister to
tell us what stops he is taking for rounding
up the people, Firstly, I would like to know
the number of such people as are getting
training in China and Pakistan. How many
of them have been surrendered or rounded
up ? What is the number of such people
in Nagaland now who are out to create
mischief ? Does their number rua to
thousands 7 How does the hon. Minister pro-
pose to check them 7 OF course, these are mili
tary secrets which may not be disclosed. But
is he in a position to assure the House that
he will be able 1o counteract the nefarious
aclivities of the hostilc Nagas 7 Every weeck-
end we hear about the killing of our jawans
and security men. Will he be in a position
to assure the House that these incidents and
happenings will be curtailed if not completely
put an end to 7 Would he create a special
squad or an operation to nip the evil in the
bud so that unnccessary commotion is not
created in that area ? I personally feel that
even a talk here about the Naga situation
does not create healihy conditions, 1 am
one of those people who feel that the Nagas
there have come to feel that they are as good
Indians as we are, and a climate is bzing
created that something would be done within
the framework of the Indian Constitution.
Will the hon, Minister tell us the position
of our security force there 7 What is the
number of the miscreants there 7 Is it
diminishing or increasing 7 If it is increas-
ing, what steps is he taking to check them ?

Secondly, there are local demands there,
There are certain conditions for entry in
that arca. Mr., Depury-Speaker, Sir, | want
your uninterrupted attention, because it is a
very important question.

MR. DEPUTY-SPEAKER : He bas
made a oumber of preliminary remarks,
MNow let him come 10 the question, and aliow
the hon. Minister to answer it.
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SHRI RANDHIR SINGH : My second
question is this. In that area, certain anti-
social elements are creaping in. He should
put an end to this evil, There are certain
elements there who are raking up trouble
and who are persuading the people there to
do anti-national things and are giving them
encouragement. Will the hon. Minister
alert the intelligence wing in regard to such
elements from Pakistan or China or even
from our own country who arc interested in
creating a law and order situation there ?
Will he deal with such persons with a firm
hand ? Finally...

MR. DEPUTY-SPEAKER : I think that
should be enough. Now, let the hon.
Minister answer,

SHRI RANDHIR SINGIH : My name
bas come in the ballot afier two years., So,
kindly allow me somec uime. 1 have been
talling notices after notices, and it is for the
first time that my name has secured the
ballot this time after two years.

What is needed in that strategic
area is development. Of course, the hon.
Minister is responsible for development from
the defence point of view only. Thai is the
hard core of our defence struciure. 1 would
like to know whether the Border Roads
Organisation and the communicalions
organisation will kindly look to the aspect
of communications and roads, so that if
such activities recur again, with the help of
these communication facilities, the hon.
Minister will be able effectively to check
these things.

SHRI SWARAN SINGH : We have been
compelled to take action against the hostile
Nagas, and it may be of interest to the
House 1o know the achicvement in this res-
pect. The total number of Nagas iucluding
China-returned personnel, captured, surren-
dered or killed is as follows : Naga hostiles
killed - 138; wounded ; 50 ; surrendered :
1886.

SHRI R. BARUA : The figures are not
of importance. We do not want these figures
to be published.

SHRI SWARAN SINGH: 1 do mnot
mind giving them. 1do not mind if they
-are-published. 1o fact, 1 want them 10 be
published.
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The number captured is 1972, Among
the recent surrenders special mention should
be made of a surrender by 85 Naga hostiles
including seven self-styled officers who
surrendered with three LMGs, one rocket
launcher, one mortar, two sten-guns and 42
rifles. The total number of arms and
ammunitions surrendered or captured from
the Naga hostiles was 1842, including
medium machine-guns, three-inch and two-
inch mortars. rocket launcher, LMGs, rifles,
sten-guns, pistols and non-service pattern
weapons. The total number of weapongs
captured from the China-returned Magas is
is 283, apart from a large quantity of
ammunition,

Another question that has been put is
about the training of Nagas in China and in
Pakistan. Therc arc no Naga gangs io
Pakistan now...

SHRI NAMBIAR : (Tiruchurappalli) It
looks as if a regular war is going on there,

SHR1 SWARAN SINNH : A number
of Members belonging to the hon. Members
party had wisited that area and are familiar
with it.and | hope they have been keeping
Shri Nambiar in touch with it

SHRI NAMBIAR : It is too serious a
matter to be disposed of like this.

SHRISWARAN SINGH : 1 was saying
that there were no Magas in Pakistan receiv-
ing any training at present. No fresh gangs
have left for China since April last year,
That is the present position.

About the gencral political situation,
this matter has been discussed from time to
time, and on the whole, the assessment was
that the vast majority of people of N agaland
wanted to live in peace. It is no doubt
correct that there are some among those
who have relurned from China who are
still at large. There are also others ‘who
have taken training from Pakistan, and they
are the hard core which is keeping up this

agitation. We have to deal with this both
at the political and the security farces
levels,

1 agree with the hon, member -shat
development is important, and the Nagaland
Goverament with the . help of shadavpen-
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ment of India have Liunchzd severa! deveiop-
ment schemes in that region.

SHRIMATI SHARDA MUKERIJEE :
(Ratnagirii : In this morning's papers we
see that this is the second time since 1966
that curfew has been  imposed.  What does
the Minister think is the connection hetween
three things which have come 1o our notice ?
First, there has been o change of Comman-
der there. General Maneckshaw who was
there has now come over to Delhi, These
incidents have been happening more often
in the last six weeks. Second, there is a
reconcilation move between the hostile
Nagas and what are called the moderate
Nagas. The Minister said that 4,000 of them
have either bzen captured or killed, or have
surrendered. What is his assessmenl of the
hostile elements in Nagaland ?

The third thing is that we havea
constitutionally-established government there.
We heard from the Minister of the atiempts
made previously 10 have direct negotiations
with the hostile Nagas, If the impression
goes round that the Central Government
will have direct negotiations with (he
hostiles, leaving aside the local Government
obviously they are not going to help the lo-
cal Government to put down the disturbances
because therehy the authority of the loeal
Government is eroded. So  what is done

to strengthen the authority of the local
Government ?
SHRI SWARAN SINGH: | do not

think that these incidents have any connec-
tion with the coming over of  Gen.
Maneckshaw as Chiefl of the Army Stail.

SHRIMATI SHARDA MUKERIJEE :
When he was GOC Eastern Command,
obviously the securily arrangements may
have been different from what they are
today. That is what 1 meant, not his
promotion.

SHRI SWARAN SINGH : Let us not
forget that the Chiel of the Army Staff is
in overall charge of operation Including
those in Nagaland and whatever action is
being taken is under the overall direction
and supervision of the Chief of the Ariny
Stafl who has got knowledge of, and is
familiar with, that area, as he was in charge
of that Command. He is in touch with the
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area. The present Commander of the Army
in that region also has experience of that
region. We should not connmect these
inciden's with the change of command.

As for the reconciliation going between
various groups of the hostiles, there have
been ocoasions when  there have been
factional lights ; on other occasions. there
have heza realignments and reconciliations.
Possilily, these moves of sometimes quarrel
on othzr ogeasions reconciliation, as having
an effect on the incidents, cannot be exclu-
Jed. There may be some connection,
although it is not easy Lo establish it

The third questton is a reply to  what

Hem Barua said. | agree with the
forward by the hon. lady
member that we have 10 strengthen the
State Government. It is for this reason
that for any talks the State Goverament has
to be very muzh in th: picure. We hawve
helped them ; we have to see all the time
that their authority is maintained and
respected.

Shri
postulate put

SHRI SWELL /Autonomous Districts) :
He has not answered the question about
Government's assessment of the strength of
the Naga underground, hostile elements,

MR. DEPUTY-SPEAKER : On call

attention, I cannot allow other members.

SHRI SWELL : What arc we here for ?
When a question has been asked, the whole
Haouse is entitled to an answer.

MR. DEPUTY-SPEAKER : The hon.
lady is there.

SHRIMATI SHARDA MUKERIJEE : 1
have been getting up to ask : what is the
Governinent’s assessment of the underground
Nagas, the strenght of the hostile Nagas 7

SHRI1 SWARAN SINGH : It is not
casy to give an assessment but the number
could easily be from 4000 1o 6,000.

N wierae Ao (®Er )
I7sqA AT, AT 9@ ¢ AW &
g7l §1 70 #fox gz
FIAAF ¥ AT gAY U &
3% taX ¥ wrqq qear § fr | @
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[ Y sig7arA 3Tar |

ey 3 af 2, mE gz ¥ IAN
£ & mifedi § aw @ o faey fesa
FAT 1 19 g7 FE 1 160 TH WS
gf ¢ faad wezz 213 migdl "1% TC—
45 AFTIET & WL ATET gAIL AIQHT 71T
TeE | g oA F AT Qwr aWHa-
giat @ aFr g stz dA TE AR
foarz azré € § f& wft adl, oF
7AW qrE FA, N A & 77 4
FIN | ZHY A o qifEraEa w1 AE
T ogAT-gaAn 91 7 5,900 Arav gfeeww
yz #r fan awT ww § oAl gun
I wAr Fgd & f& wEm A owen-
aRdnr T fggr—d1 751 qE @ a0
F ogqr AT AEH-ARgE A3 fEar 7
Tz AIEIT A9A1 2zg Afa § sRmos
ATE A1 IAFT fEeAl § qrg F F fAn
JA@ 2, awwEranl F@ §F faAr
FAEr g AT Fgar 2 f& zaF faqis
AETTATE FET T F Fww 4@ arar,
Yt @ & wzr o Fw zw faew
4 qIE ag 9T IIMEI AT G FTEIT
azAY 2 fx @z A1 wsy & omwar 2,
D1 ez W oaF 3erAr =nfge m md
dt ver meAt 7 Fgr fE oag faee A
WA AE F, AFIAT F1OoATHRAT F—
At A4 ARG 7 F1—a1 6T gi9
upr lgedl W &qr wig WiFA § fay ai
¢ argre Fy wifgr f& agigearos
Y117 7% Fa & fan wezefa @aw
4 417 feT fagedlt & ag s@ & fag
AT AT T FEFAT 0@ g fE AN
AUR-AIAT T IART W wW A
amr fanifzal & faars 9 7 &9
Faqrgt ®TO 7 F ag i FEAr wwgan
g i iz adt s@ @ a@r gaiw
famarm, 39T T EHT &, F4T IAWT
1T 41 ag @ ®19 § @ A
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94 FGIT ! 3 gEA™ A QAT wAY
TR AT FAAGE? -

SHRI SWARAN SINGH : Three-fourths
of the question was a speech to which 1
have no intention to reply, Towards the
end he put two questions. One was : is it
Government'’s intention to cancel the agree-
ment about the suspension of operations ?
The answer is : no. The second question
was : afler the cancellation do Government
propose to take stiff action ? That question
does not arise because we are not cancelling
the agreement, At the same time wherever
there are lawless elements we shall continue
10 take stifT action against lawless clements.

12.34 hrs
QUESTION OF PRIVILEGE

MR. DEPUTY-SPEAKER : A question
of privilcge was raised by Shri S.M. Baner-
jee. Molahu Prasad and  Kalita. In that
connection as is the usual practice, we have
addressed @ communication to the party
office and we have received a reply...

Interruptions) Swatantra  party. 1 shall
read it out for the information of the House
wo A Imterruptions.)

Qur usual practice is that we address
the party concerned, place vefore them the
facts and iry to ascertain what arc the facts
and what they have got to say about it.
That is the usual practice. We immediatcly
took up the matter with the Swatantra party
and they have replied. Their party leader,
in the House, Shri Ranga, has also written
to me. 1 will read thosc letters, and then 1
am entirely in the hands of the House. That
is the usual practice. This is the Swatantra
party’'s letter @

1 have looked into the matter refer-
red to in your letter No, 17/43/C1/
69, dated Ist August, 1969, addressed
to Prof. Ranga and would like to
explain the circumstances in regard to
this development.

A press summary of Mr. M. R.
Masani's speech regarding Bank
Mationalistaion, delivered by him in
the Lok Sabha on the 25th July, was
prepared from the preliminary notes
available to our office. Copies were



